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Election Commission of India AR BOD, NEW BELHIH

No.ECI/PN/126/2024 7 Dated: 07" August, 2‘;)24
Subject: Bye-Elections to the Council of States from various States- reg.

There are 12 casual vacancies in the Council of States from 09 States, as per the
following details:
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Z fSarbanaz}da ‘Sonowal Assam

- Misha Bharti Bihar r L 07.07.2028
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Deopender  Simgh|  Haryama | due to election of | 09.04.2026
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Hooda the sitting |

e ; atlra{mya M. Scindia “ﬁadpya Piadns}‘i | members to the  21.06.2026

77 Tern Udayanraje 118% Lok Sabha  02.04.2026

- Bhonsle Maharashtra w.e.f. 04.06.2024.

iy ?ymh Vedprakash | : ©04.07.2028
Gayal | ‘ 7

9 K C.Venugopal " Rajasthan | ”21}&642{}2{3
10 Biplab KumarDeb o ra TT02.04.2028
11 Dr.K KeshavaRao |

Res*gnat;on@n 09.04.2026
05.07.2024. |

12 | Mamata Mohanta Odisha . Resignation on L 02.04.2026

31.07.2024.
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States to fill up the above-mentioned vacancies in accordance with the following schedule:



SL.Ne | Events Dates
1. Issue of Notifications ' 14 August, 2024 (‘\f‘v’edﬁésday}
2. | Last date of makin g ) - Zl‘ifmgust 2024 (Wednesday)
nominations
I e o ; S I ,
; 3. Scrutiny of nominations 2204 August, 2024 {Thursday)
4 Last date for withdrawal of For Assam, Madhya Yor Bihar, Haryaﬁé,
candidatures Pradesh, Maharashtra | Rajasthan, Telangana
‘‘‘‘ and Tripura and Odisha
26t August, 2024 27% August, 2024
- B (Monday) {Tuesday)
5, Date of Poll 03rd September, 2024 {Tnesday}
6. | Hours of Poll - 09:00 am- 04:00 pm
7. Counting of Votes 03 September, 2024 (’1‘&1{55{&3}5} at 05:00 pm
8. Date before which election | 06t §eptembeh 2024 (F ridéjf}
shall be completed

3. The Commission has directed that for the purpose of marking preference(s) on the halle
paper, only integrated violet colour sketch pen(s) of pre-fixed specification, provided by th
Returning Officer, shall be used. No other pen shall, under any circumstances, be used in th

aforesaid elections.

4. Adequate measures for close monitoring of the election process by appointing observer

shall be taken to ensure free and fair elections.
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{PRAFULL AWASTHI)
HARYANA VIDHAN SABHA SECRETARIAT  yUNDER SECRETARY

EndstNo. HVS-LA-7872024/ /933 Dated Chandigarh. the ¢ _ o § -2y
A copy of the Press Note is forwarded to all the Members of Haryana Vidhan Sabha

for information.
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(GAURAV GOYAL)
Assistant Returning Officer
for Bye-Election to the Council of States-
2024 and Deputy Secretary, Haryana
Vidhan Sabha Secretariat
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